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Central Administrative Tribunal
Principal Bench: Nsu Delhi

O.A, No. 1211/98

Nbu Delhi this the l6th day of l^lay* 2DQ0

Hon'blB Smt, lakshcni Suaminathan, Member (a)

Hon*bl8 l»lr, V.K, najotra, namber (A)

Shri iLala Ram Harit
S/o Shri 8alyant Singh
Assistant Engineer (Electrical)
E.C.D-6 C.P.U.D., -
Pushp Bhauan, Neu Delhi,

,, .Applicant

(By Advocate: Shri B*S. fHainae)

V/ersus

Union of India : through

1. The Secretary
ninistry of Urban Development
Nirman Bhauan, New Delhi.

2. The Director General of Uorks
C.P.U.D. y Nirman Bhauan
Neu Delhi.

3. The Chief Engineer (Electrical) II
C.P.U.D., Uidyut-Bhauan,

,  Kteu Delhi,

4. The Superintending Engineer (Elect,)
Delhi Central Electrical Circle No. Ill
C.P.U.D. I.P. Bhauan
Neu Delhi .

5. The Executive Engineer (Elect.)
E.C.O. No. 6, C.P.U.D.
Pushp Bhauan, Neu Delhi.

.. .Respondents

(By Advocate: Shri K.C.D. Ganguani)

I3R0ER (Dral^

Smt. Lakehmi Suaminathan. ftember (3^

Shri B.S. fHainee, learned counsel for the applicant

seeks permission to uithdrau the O.A. as he states that

he has no further instructions from his client.

In vieu of the above facts, the O.A. is disposed

of as uithdraun. No order as to costs.

joytv*
(Smt. iLakshmi Suaminathan)

Member (3)

(U.K. najotra)
Member (A)

cc.


